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Committee on Rchabilitation of Disabled
Miners

1816. SHRI ROBIN SEN:
SHRI B. N. REDDY :

Wiil the Minister of LABOUR AND
REHABILITATION be pleased to state :

(a) whether Government have set up
any Committee under the Chairmanship of
Director-General of Mines Safety to go into
the problem of disabled Miners and their
rehabilitation ;

(b) whether the Committee has subs
mitted its report ; and

(¢) 1if 30, the broad recommendations

of the repoit and the action taken
thereon ?
THE DEPUTY MINISTER IN THR

MINISTRY OF LABOUR AND REHA-
BILITATION  (BHRI  BALGOVIND
VERMA) : (8), Yos, Sir,

JYAISTHA 20, 1893 (S4KA)

Written Answers 90
() Not yet.

(¢} Does not arise.

Expert Committee on Working Hours
for Mine Workers

SHRI ROBIN SEN:
DR. SARDISH ROY :

1817,

Will the Minister of LABOUR AND
REHABILITATION be plcased to state :

(a) whether Government have set up an
Expert Committee to go into the question of
working hours for Mine workers ;

(b) if so, the main recommendations of
the Expert Committee ; and

(c) if no report has been submitted the
reason for the delay and when it is going to
be submitted ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRI BALGOVIND
VERMA) : (a) A Committee has been sit
up to carry out investigations into the octur-
rence of fatigue amongst mine workers. On
the basis of its investigations, the Committee
i» to make such recommendations as may be
appropriate, including recommendations as to
working hours.

(b) The Committee has not yet sub-
mitted its report,

(¢) Investigations are yet to be comp-
leted in a number of mines. The report
may be submitted in 1973,

Dispersal of Refugees from East Bengal

1818. SHRI P. VENKATASUBBAIAH :
SHRI H. N. MUKERJEE :

Will the Minister of LABOUR AND
REHABILITATION be pleased to state :

{a) whather ut the fecent confereiice of
the Chief Ministers of West Bengal, Bihat,
Asshm snd Moghaisyn, it was decited so send
tink réfugost froim Exst Betigal o different
Seates ; xnd

@) W0, whethet stops ire bulng takea
to send the rafugets 1o diffevetss Stued ¥





